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-Participation of Ministry of Industry 
in the decision of Foreign Investment 

Board
5075. SHRI JYOTIRMOY BOSU; 

Will the Minister of INDUSTRY be 
-pleased to state:

(a) -whether it is a fact that cer­
tain immediate changes are Being 
tontemplated with regard to partici­
pation of Ministry of Industry in the 
decision of Foreign Investment Board;

(b) if so, detail thereof;
(c) whether there are complaints 

against the Foreign Investment Board 
of helping the foreign and monopoly 
industrial companies by giving undue 
industrial concession in India;

(d) if so, details thereof; and

(e) the action Government propose 
to take in the matter?

THE MINISTER OF INDUSTRY 
(SHRI GEORGE FERNANDES): (a) 
No.

(b) Does not arise.
(c) No such complaints have been 

received.

(d) and (e). Do not arise.

Broadcast of “ Spotlight” and the 
“Parliament Today” Programmes from 

all Stations of A.I.R.
5076. SHRI JYOTIRMOY BOSU: 

Will the Minister of INFORMATION 
AND BROADCASTING be pleased to 
state:

(a) whether the “Spotlight” and 
the “Parliament Today” in the AU 
India Radio are broadcast from all the 
stations of All India Radio;

(b) if so, details thereof; and

(c) if not, whether Government 
propose to put these programmes on 
the AIR by all the stations of All 
India Radio?

THE MINISTER OF INFORMATION 
AND BROADCASTING (SHRI L. K 
ADVANI): (a) to (c). The pro­
grammes “Spotlight” and “Today in 
Parliament” are’ broadcast by All 
India Radio in English. It is not 
compulsory for all the stations of 
All India Radio to relay these pro­
grammes. Those stations which are 
located in non-Hindi speaking areas 
mostly relay these two programmes.

There are corresponding program­
mes broadcast by All India Radio in 
Hindi which are titled “Samayiki” «
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and “Sansad Fameeksha” respective­
ly. These prpgramipes are relayed 
by stations located in Hindi speak­
ing areas.

The position is that 38 stations re­
lay the programme “Spotlight” regu­
larly and 23 stations relay it occa­
sionally or put out off-broadcasting 
recordings. As regards the program­
me “Today in Parliament” , 36 sta­
tions relay it regularly and one sta­
tion relays it occasionally. Thiry 
four stations relay the programme 
“Sansad Sameeksha” instead of “To­
day in Parliament.”

Payment of Royalty by R.C.C.L. to 
West Bengal

5077. SHRI JOYTIRMOY BOSU: 
Will tlie Minister of ENERGY be 
pleased to state:

(a) v^hether the West Bengal Gov- 
ernmenl are requesting the Bharat 
Coakini: Coal Ltd. for immediate 
payment of royalty due to them;

(b) if so, details thereof; and

(c) a:tion taken on the same?
THE MINISTER OF ENERGY 

(SHRI P. RAMACHANDRAN); (a) 
Yes, Sir.

(b) and (c). A sum of about Rs. 
31 lakha is due to be paid as royalty 
to the Governme’nt of West Bengal 
by Bharat Coking Coal Limited. As 
against this amount, the Durgapur 
Projects Limited—an undertaking of 
the Government of West Bengal—owes 
a sum of about Rs. 350 lakhs to 
Bharat Coking Coal Ltd., on account 
of coal :;i!rplied to them. Negotiations 
for adjustni'int of these due.s between 
the State Government and the Com­
panies are going on. Pending con­
clusion oi the forma.I agreement with 
the State Governmant, royalty pay­
ment by Bharat Coking Coal Ltd..,

V has been kt-pt in abeyance.

Foreigners stayinir In srimayapnr 
math Nabadwip, West Bengal

5078. SHRI JYOTIRMOY BOSU: 
Will the Minister of HOME AFFAIRS 
be pleased to state:

(a) whether it is a fact that Mr. 
Charles Edwards and several other 
foreigners staying in Srimayapur 
math, Ndbadwip, West Bengal had 
been graritcd visas to continue their 
stay in the country; and

(b) whether Government are aware 
of the fact that they are involved in 
anti-national and anti-peoplg activi­
ties and also creating law and order 
problems for the local State Govern­
ment?

THE MINISTER OF HOME AF­
FAIRS (SHRI CHARAN SINGH):
(a) Some foreigners, including one 

Mr. Charle.s Edward Bacis belonging 
to the International ' Society for 
Krishna Consciousness, are residing 
in Srimaj^apur math, Nabadwip, West 
Bengal.

(b) A report has bt'en received of 
a clash on the 8th July, 1977 between 
some members of the local population 
and some residents of the math. Two 
counter cases have been registered by 
the police. In one case, eleven per­
sons including six foreigners belong­
ing to the math were arrested, while 
in other five loc'als have been arrest­
ed. The matters is under investiga­
tion by the C.I.D., West Bengal.

Increase in the age-limit for the ranks 
of Brigadier and above

5079. SHRI RAMANAND TlWARY: 
Will the Minister of DEFENCE be 
pleased to state:

(a) whether age-limit for the ranks 
of Brigadier and above alongwith the 
corresponding ranks in other two 
wings of the armed forces was caused 
to be enhanced during Emergency 
resulting in general resentment detri­
mental to the morale of armed forces 
as a whole; and




